
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3636 166 3802 192 8 200 186 2 188 3642 172 3814

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

6 0 6 474 30 504 2 0 2 113 0 113

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3668 3002 6670 175 97 272 157 124 281 3686 2975 6661

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

22 8 30 758 191 949 0 17 17 129 334 463

SUPERINTENDENT: STATEMENT

HIGH COURT OF MANIPUR

AT IMPHAL

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

JULY, 2018

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


